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NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. 40/{MAH)/2016

CORAM Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

A'I-TENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY t-AW TRIBUNAL ON 12.12.2O17

NAME (]F THE ]'ARTIES EZ XBRL Solutions Inc.
v/s

M/s. EZ XBRL Solutions Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 9a, 241 &,242 of the Companies Act,
2013.

S. No NAME DESIGNATION SI(iNATURE

U\
\tJJlrtsvr. \ jr.dyr

\ l-\

flg *rj*t. D.oa-lr

ll oU ocal r

t,, ,/Jllio'w,

ORDER
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of the Petitioner, list this matter on 26.2,2014
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V. NALLASENAPATHY
l'lel.nber (Teclnical)

B.S.V. PRAKASH KU MAR
Member (ludicial)


